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IN THE HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH

JUDICIAL DEPARTMENT

No Civil IISB4 Dated

To

The AdvertisementManager
Indian Express 1

New Delhi

SubjectPublication of Court Notices in the newspaper
RSA No 3268of 2014

PunjabStatethro Collector Gurdaspur

Vs

MehngaSingh Ors

Sir

I am directed to forward herewith the accompanyingnoticesin duplicatefor
publicationin Indian Expressnewspaperand to requestyou to

1 Publish at once in the earliestissueof your newspaperbeforethe datefixed for the
hearingie 11112021

2 Sendone copyof Newspapercontainingtheprintednotice indicatedin the red ink to
theaddresseeunderpostalcerticates and

3 Send one copy of the Newspaperto this Court togetherwith postalcerticates
referredto in para2above

The necessary expensesare beingdepositedpersonally

Yours faithfully

lwOQSuperi
endentRSA anch

l



IN THE HIGH COURT OF PUNJABAND HARYANA AT CHANDIGARH

JUDICIAL

RSA No 3268of 2014

Next date of hearing 11112021

PuniabState thro Collector Gurdaspur

Vs

MehngaSingh Ors

PetitionAppealUs 151CPC andotherrelevant of CPC

To I

RNo14v AmandeepKaurD5 W1o MehtaRo HNo B53 1
VikaspuriNew Delhi

Inthe titled the sdefendantscouldnot be servedin the
ordinaryprocess It is orderedthatthe shouldappearin personor

throughcounselon 11112021at 10AM sharp

NOT TO BE PUBLISHEDIN NEWSPAPF
The above Court notice is forwardedto the ManagerIndianExpressfor and
necessary complianceCopyof the be sent to this Court beforethe next dateof
hearingie 11112021

Publicationchargeswill be bythebearerof this letter RSA
I

For RegistrarJudicial
Punjaband HaryanaHighCourt
Chandigar
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